C. A No. 3734 OF 2000
| TEM No. 12 IN Court No. 1 SECTI ON XVI A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A. No. 2 in Cvil Appeal No.3734/2000

MARUTI UDYQOG LTD. Appel lant (s)

VERSUS

SUSHEEL KUVAR GABGOTRA & ANR Respondent (s)

( for early hearing ) ( Wth Ofice Report )

Date : 24/09/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR JUSTI CE P. VENKATARAVA REDDI

For Appellant (s)
Pranod Dayal , Adv.
Li pi ka Sharma, Adv.

5=

For Respondent/(s)
Appl i cant Ms. Manjula Gupta, Adv.

M. N Ganpat hy, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
............ L.
. SP2
No orders.
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............ L T
(A ay Kr. Jain) (Prem Prakash)

Court Master Court Master



